GOVERNMENT OF INDIA
HUMAN RESOURCE DEVELOPMENT
LOK SABHA

STARRED QUESTION NO:301
ANSWERED ON:12.12.2006
BLACKLISTED NGOS

Rathod Shri Harisingh Nasaru

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Government has blacklisted certain NGO's connected with HRD activities during the last three years;
(b) if so, the details thereof alongwith the reasons therefor; and

(c) the steps taken by the Government in this regard?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT ( SHRIARJUN SINGH )
(@) to (c): A Statement is laid on the table of the House.

STATEMENT REFERRED TO IN REPLY TO PARTS (a) to (c) OF LOK SABHA STARRED QUESTION NO. 301 FORANSWER ON
12TH DECEMBER, 2006 REGARDING BLACKLISTED NGOs ASKED BY SHRIHARIBHAU RATHOD

(@) & (b): Yes, Sir. Alist of NGOs blacklisted during the last three years (2003-04 to 2005-06) is at Annexure-I. Blacklisting of a NGO
is done in cases where it is found that the NGO is either not in position/existence or not functioning from the given address, or for non-
submission of Audited Accounts/Utilisation Certificates, or for submission of fake inspection reports purported to be from the District
Magistrate or some other Competent Authority, orwhere Grants were not utilised for the Projects a s perthe objectives of the
Schemes and for such other administrative and financial irregularities.

(c): Complaints received against NGOs are verified through the concerned State Governments. Wherever considered necessary,
NGOs are proceeded against under the relevant provisions of the Revenue Recovery Act/Criminal Procedure Code, in consultation
with State Governments. While the blacklisted NGOs shall no more be entitled for Government Grants in future, the Government, from
time to time, also reviews and modifies the existing schemes with a view to plug the loopholes in the Schemes, if any.

ANNEXURE-I

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) & (b) OF LOK SABHA STARRED QUESTION NO. 301 FOR ANSWER ON
12TH DECEMBER, 2006 REGARDING BLACKLISTED NGOs ASKED BY SHRIHARIBHAU RATHOD

List of NGOs Blacklisted during the last 03 years 2003-04 to 2005-06

S.No Name of the Name of the NGO / Organisation
Scheme

1. Sarva Shiksha Friends of Tribal Society (FTS),
Abhiyan (SSA) Kolkata

2. Scheme of Smt Raj Laxmi Shiksha Avam Samaj
Vocationalisation Kalyan Samiti 337- Vivekanand
of Secondary Colony Sherpur, Madhya Pradesh
Education at + 2
level

3. -do- Society for Technical Education &
Training, 6, Malviya Nagar, Bhopal (MP)

4. -do- Pragati Mahila Mandal, C-7, Gandhi
Nagar, Gwalior, Madhya Pradesh



5. -do- Prasad Ekta Samiti, S-1309, New
Darpan Colony, Madhya Pradesh

6. —-do- Etsutehukha Colony Multi purpose
Welfare Society Ltd., Wokha Town,
Nagaland

7. -do- Women Home Production Society,
Wokha Town, Wokha, Nagaland

8. -do- Menchu Club, P.O. Wokha Town,
Nagaland.

9. -do- Balmiki Development Society of
India, 159/F, S.K. Puri, Bihar

10 -do- Chankan Welfare Society Dimapur
(Nagaland)

11. -do- Sundenla Women Society,
Merangyimsen Khel, Chudhuyimiang
Village Distt: Mokokchung,
Nagaland

12. -do- Yanchano Women Society Dimapur
(Nagaland)

13. -do- Evergreen Women Welfare Society
Dimapur (Nagaland)

14. -do- Trongdibs Teka Society Thunyehro
Tsam Village Tuensang District,
Nagaland

15. -do- Gram Bharati Sansthan, M-54,
Darpan Colony Thatipur (Muner)
Gwalior, Madhya Pradesh

16. Scheme for Anupam, Nawadha Distt, Bihar

Strengthening of

Boarding and

Facilities for

Girls Students of

Secondary and

Higher Secondary

Schools

17. -do- Anurag Seva Santhan, Vaishali,
Bihar

18. -do- Uttari Bihar Vikas Parishad,
Seeohar, Bihar

19. -do- Sewashram, Baniyadhi,



Distt.Giridh, Jharkhand

20. —-do- Help Vihar, Jharkhand
21. Central Hindi Sansadiya Hindi Parishad,
Directorate, Delhi
Delhi

22. -do- Dr.Usha Bala, New Delhi

23. -do- The Jhanmandal Foundation,
Barabati, Maharashtra

24. -do- J&K Rashtrabhasha Prachar Samiti,
Srinagar (J&K)

25. -do- Thampasewa Hindi Vidyalaya,
Manipur

26. -do- Rashtrabhasha Mahavidyalaya,
Imphal, Manipur

27. -do- Awangkhunau Sahakari Rashtrabhasha
Hindi Mahavidyalaya, Manipur

28. -do- Hindi Parishad Academy
Engineering, Ranchi, Jharkhand

29. —-do- The Assam Sahitya Sabha, Jorhat,
Assam

30. -do- Assam Sahitya Sabha, Jorhat, Assam

31. -do- Assam Sahitya Sabha, Guwahati,
Assam

32. -do- Urvashi Rashtrabhasha, Guwahati,
Assam

33. -do- Urvashi Rashtrabhasha Prachar
Vidyalaya, Assam

34. -do- Hindi Shiksha Sangh, Bangalore

35. -do- Hindi Shikshan Sangh, Bangalore

36. -do- Bharatiya Hindi Vidyalaya, Mysore

37. -do- Bharati Hindi Vidyalaya, Mysore

New



38.

39.

40.

41.

42.

43.

44,

45.

-do- Indian Folklore Society, Calcutta

-do- Amar Pragati charaaur Samjunnay,
West Bengal

-do- Rashtrabhasha Hindi Shikshan
Parishad, Midnapur, West Bengal

-do- Hindi Vikas Samiti, Madras

-do- Kerala Hindi Sahitya Mandal,
Cochin

-do- Dr.T.P. Meenakshi Sundaram

President Society, Kerala

-do- Prantiya Samaj Kalyan, Kimin,
Nagaland
-do- President Rnjyoung Hutancher

Ringa, Gangtok, Sikkim
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